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0at'1tJ Coellldtll to Vlaelll flbrel 
fi01. DR. A.K. PATEL: 

SHl.l C. JANGA REDDY : 
Wi'l tbe Minister 01 TEX'l'JLBS be 

pI eased to state : 

(a) the tenacifY (quality) coefBci.nt. of 
the viscose fibres produced In lodia and 
their coa,t of product iOD per kg. ; 

Cb) how do tbese coemcients and 
production coaUs compare with tbose or tbe 
Japanese Ordinary, Lon Bell and Super LOD 
Bell fibrea and also these of Taiwan. South 
Korea, YUlollovakia, Cour'acoldl (Bogland) 
etc. ; 

Cd the reasons (or the low quality or 
Indian fibres: aod 

(d) the steps being taken to improve 
the quality and to lower the coat of the 
Indian fibres so as to compete in tbe 
international market? 

THE DEPUTY MINISTBR. IN THB 
MINISTRY OF TEXTILE (SHRI S. 
KRISHNA KUMAR): (a) to (c) The 
tenacity coeffieient of Viscose Fibre depends 
UP"" the type of wood pulp used i.e. wood 
used in the manufacture of pulp. According 
to a major manufacturer tbe COlt of 
production duriDI 1984·85 varied (rom 
Ra. 17.90 to 20.74 per kg. for 
viscose staple fibre and wa. Ra. 
2'~22 per k.. for arasUene fibre. The 
teoachy of Indian Vbcose Staple Pibre 
produced (rom various types of wood is 
cOMParable to the fibre. produced in 
other countries. Tbe tenacity coefficient 
of Viscose Fibre p:oduced in lanan, 
Taiwan, South Korta, Enlland, et~. will 
vary as tbe type~ iD~icat.d therein aro 
their trade marks . and their proprietory 
products. 

(d) In order to improve tbe availability 
of suitable fibres at competetive pr~ces Cor 
projected requirements, Government have, 
from time to time, ilsued letters of intent 
for (relh capacity. 

Confereaee betweea Go,erDlIleat IDd 
Non-Realdelt 1041111 for 104D.trfaJ 

ne'elopmeat 

608. SHal BASUDB8 ACHARIA: 
Win tbe Mini8ter Of PlNANCB bo pl,.1OCI 
... tate ; 

(8) whetber a conference betwe.n 
Government and ~Non.r.sident ladianl wHl 
be beld In January, 2987 for dtvelopmeDt 
of fndultriel ; and 

(b) if 10, the detaits tb.reof' 

THB MINISTER OF STATB IN THB 
MINISTRY OF FINANCE (SHRJ 
JANARDHANA POOJAR'Y) : (a) No Ifr. 
Some Nils bave conveyed the intention of 
hol~jog a Conference in New DtJbi in 
January. 1987 and also sought cosponsor. 
ship of nco However, a decision bas been 
taken that no cosponsorsbip of an, 
Government agency would be liven. There 
are a num~er of organisations 01 NRI'. 
nnd it is difficult to telect any particular 
orRaoisation as a representative body. It 
bas been conveyed to the organisers of 
this conference 'hat tbo respoDsibilit, for 
convening the confeffDce. conductio, aDd 
financing it would be theirs. 

(b) The question does not arise. 

Export of HaadJoom Garments 

609. SHR} KADAMBUR MR. 
JANARTHANAN : Will tbe Mini.t,r ot 
TEXTILES be pi eased to state : 

(a) whether Government are tblnkinl 
of streamlin ing the Handloom Industry ia 
tbe COUDtry ; 

(b) whether it is a fact that the Hand. 
loom exporters in the Southern States are 
baving great difficulty in exportinl the 
HandJoom larments to other countrlca 
due to the late.t policy of Government of 
living quota OD first come tir4t "rved 
basil ;. and ' 

(c) if so, tbe step. taken to remo,e tbe 
grieva"ce' of the manufacturers and exporterl 
of Southern Statet ? 

tHE DEPUTY MINISTER IN THB 
MINISTRY OF TEXTILES (SHRI S. 
KRISHNA KUMAR): (a) The OOYl. ba. 
been takinp a number of steps for 'DOteaa-
111, productivity aud tbe eamina of thl 
weavers aDd aliO tbe quality of the HaDd~ 
loom product •• 

(b) .No, Sir. 

(0) Doe. Dot arilo. 




